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Plutle Surer,-
3611. Shrl Ram Hukh Tad ... : Will 

the Minister of Health and .,'amllT 
PlaDninr be pleased to state: 

(a) the progress made in the studT 
and research of plastic 8Url.W1·Y in 
India; 

(b) the names of research projedl 
undertaken and Institutions connect-
ed with the research of plastic SlU'-
gery; and 

(c) whether any research umt has 
been set up in the Tata Department 
of Plastic Surgery in Bombay in col-
laboration with American experts? 

The Minister of Health and ""'milT 
PIaDniDg (Dr. Sushila NaTar): (a) to 
(c). The required informatIOn is 
being collected and will, when avail-
able, be placed on the Table of the 
Sabha. 

Income-tax Assessed In Keralll 

3617. Shrl P. Kunhaa: Will the 
MInister of Finane" be pleased til 
state: 

(a) the total amount of income-tax 
assessed in Kerala in the years 1963-
54 and 1964-65; and 

(b) the arrea!'s of income-tax to be 
·collecled in Kerala during t.he above 
period? 

The Minister or FInance (Shrl 
Sadhindra Chaudhurl): (a) 1903-64-
Rs. 6.78 crores, 1964-65-Hs. 6.72 
crores. 

(b) 1963-54-Hs. 3.54 erores. 1964-
(l5-Hs. 3.89 crores. 

Hydro-electric Projects In S:erata 

3618. Shrl A. V. Ragbavan: 
Shrl Warlor: 
Shrl V .... odevan Nair: 

Will the Minister of Irriratloo and 
Power be pleased to state: 

(a) the detail, of works costing 
Hs. 10 lakhs ~nd above already com-
pleted by the contractors on the 
Kuttiyadi, Sholayar, Sabarigiri and 

Idikki hydro-electric prOjectl lit 
Kerala; 

(b) the estimat.d cost of each of 
these works and the lowest tend~ra 
offered for them with the names of 
their tendeTPrs in each case; 

(c) whether loe lowest tenders 
offered were accepted and if not. th~ 
reasons theTf~for; and 

(d) the total expenditure in exe ... 
of the estim"ted COSt on completed 
works of each of the projects. sepa-
rately? 

Tbe Mlal.ter of IrriKatioll aad 
Power (Sbrl Fakhruddln Ahmed): (8) 
to (d). Information is being collect-
ed and will be placed on the Table of 
the House Ii' soon as possible. 
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